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The applicant is represented through 
counsel. None appears for the respond'ents. 
Rejoinder has not been filed so far in spite of 
the time granted for the purpose. 	Hence, 
posted for hearing before the court on 14.11.90 
and in the meantime to file rejoinder, if any, 
as prayed for. 

21.9.90. 

14-11-90 	 - 	3PM & AVH 

Mr PS  Bi.ju for applicant 
Mr Ajith Narayanan, ACGSC for respondent 

ORDER 

The learned counsel for the applicant 

appeared and stated that since he is seeking 

voluntary retirement, Jie does not wish to press 

the original application against the orderof 

transfer. He seeks permission of the Court to 

withdraw the application. 

The permission is granted. The original 

application is closed as withdrawn. 
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